
HIGH COURT OF DELHI AT NEW DELHI 

Speed Post 

~'1 
No. I tel,')6· /STY.lDHC 

DATED J~ I tJ f1 (lJ' ­, 
From :­

The Registrar General 

High Court of Delhi 

New Delhi 


To 

(Also on the website of DHC) 

Sub: Quotation for printed colour flags in size of 1-112" x 3-112" (appx). 

Sir, 

This Court intends to purchase printed colour flags in size of l-1I2" x 3-1I2" 
(appx) in following quantities for the use of this Court. 

I) 47 nos . categories - 14,000 nos. flags for each category. 
2) 02 nos. categories - 42,000 nos. flags for each category. 

You are, therefore, requested to submit the necessary quotation for abovesaid 
requirement in a sealed envelope along with the samples. The ·period of validity of rates 
should 110t be less than 90 days from the last date of submission of quotatiDn. The 
willing parties can see the sample of the printed colour flags at the Stationery Store of 
this Court between 2 pm to 4 pm on any working day. 

The sealed envelope, superscribing thereon "QUOTATION FOR PRINTED 
,COLOUR FLAGSJADHESIVE)" and addressed to "Registrar General, Delhi High 
Court, New Delhi", must reach to the Administrative Officer (J)(Sty.), LCB-III, Ground 
Floor, Delhi High Court on or before 01.· D uf5 PM. 

L.",/~ 

Yours truly, 

~ 
(R. Gopalan) 

Joint Registrar (Comp.lSty.) 
fOT Registrar General 

, 


